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(a) th« y«ar in which woik on Nangal- 
Taharara Railway Kna had oommanoad and 
tha astimatad axpanditura Ikaly to ba in- 
cunad on tha construction of this railway 
fina;

(b) tha year-wise dataiis of axpanditura 
incurrad on this project so far and tha time t>y 
which it is likely to be completed; and

(c) whether the railway Hne up to Una is 
ready for operation and if so, by what time 
trains are Mtely to t>e extended from Nangal 
uploUna?

TH E  D EP U TY MINISTER IN TH E 
MINISTRY O F RAILWAYS (SHRI AJAY 
SINGH): (a) The construction of Nangal Dam- 
Talwara B.G. Rail Link was taken is hand in 
the year 1961-82. The revised present day 
coat of project has been estimated at Rs. 100 
dores (approx).

(b) The year-wise details of expendi
ture is as under:-

Y w Figuns in crores of 
Rupees

1981-82 0.10

1982-83 1.25

1983-84 0.95

1984<8S 1.90

1985-86 0 50

1986-87 2.00

1987-88 4.01

1988-89 5.72

1989-90 7.00

1990-91 (Anticipated) 5.00

Tha coinplation of the prejaol dapanda 
upon the availability of funda and hmdlng 
over of land by tha State Government

(c) The conatniction of railway Nnetrein 
Nangal Dam to Una has bean completed 
and will be opened to traffic shortly.

[EnglMH

Rulaa Relating to Claaranoa of Pro^ads

170. SHRI K. S. RAO: WiOthe MMster 
of INDUSTRY be pleased to state:

(a) whether Government have recently 
relaxed the rules with regard to the clear
ance of projects costing bebwlte.200croras;

(b) if so, the details thereof; and

(c) to what extent the r«ew relaxation in
rules will help in reducing the delays etc.?

TH E  MINISTER OF INDUSTRY (SHRI 
AJIT SINGH): (a) to (c). Government have 
recently increased the investmerrt limit in 
respect of proposals for grant of Letters of 
Intent requiring prior approval of Cabinet 
Committee on Ecorwmic Affairs from Rs. 50 
crores to Rs. 200 crores with a view to 
reduce delays.

Fair Selling Price for Paraxylane

171 SHRI K. S. RAO: Will the Minister 
of PETROLEUM AND CHEMICALS be 
pleased to state:

(a) whether there has been a tot of 
controversy on the 'Selling price’ for paraxy- 
lene in recent months;

(b) if so, the details thereof:

(c) whether the Bureau of Industrial 
Costs and Prices (BICP) has been asked to 
work out the cost of production and a lair
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•sine priM’ lor tha paraxyton*; and

<d) « to. tha lair salttng prica' fixad by 
lha BICPfor tha Paraxytana?

THE IffNiSTER OF PETROLEUM AND 
C H EM ICA LS (SH R I M .S. G U R U - 
PAOASWAMY): (a) and (b). Thara had baan 
oonsidarabla discussion on this subject aarliar 
foHonvad by a haM-an-hour discussion which 
took placa in Rajya Sabha on 1.6.90.

(c) YasSir.

(d) Tha BiCP has so lar not submitted 
tha Report

Wforld Bank AMad Project for Sonapur 
Basari Opan Cast Project

172. SHRI K. S. RAO: Will tha Minister 
of ENERGY be pleased to state:

MOHAMMAOKHAN):(a)to(f). ThaSonapur 
Bazar! Opencast Preyed of Eastam C ^ -  
fiaUs Umited (ECL) waa sanctkmad by tha 
Government in July, 1985 at an invastmant 
of Rs. 192.96croras and a target capacity of 
3 milUon tonnes per annum. R was sched
uled to be comf^ted by March, 1991. A 
WorU Bank k>an of US $ 114.8 miUton was 
sancttonad for tha project in July, 1987.

The kMal requirement of land for the 
project is 1205 hectares of whKh the imnw* 
diate requirement (1st phase-10 years) is 
604 hectares. ECL has already taken pos- 
sesson of 157 hectares. Possasskx) of the 
remaining 447 hectares could not tie taken 
due to obstruction caused by the Project 
Displaced Parsons, commonly called ous- 
tees. An economic rehabilitatnn package tor 
oustees has been under discusston between 
the Central Government and the State 
Government since 1986.

(a) whether Government have taken 
any final daciskm with regard to the Worid 
Bank-aided project for tha Sonepur Bazari 
opan cost pioject;

(b) if so, the details thereof;

(c) wftether the Coal India Limited has 
faced any impediments in acquiring the 
raquisita land for the prc^ect;

(d) if to, tha details thereof and the total 
and required for the project and that offered/ 
handed ovar by the West Bengal Govarn-

(e) whether Unton Government have 
aocapted in toto the rehabilitatton package 
plan tor the oustees; and

(f) l 80,thadetails0ftherehabilltatk)n 
pacta^aplan?

THE MMISTER O F ENERGY AND 
MWISTEROPCtVIL AVIATION (SHRI ARIF

An agreement has recently been 
reached on the rahabHltatkm package. Tha 
details of the rehabilitaton paiskage agreed 
to by the Government of India are as fol- 
kms:-

(i) 200 jobs in the unskilled catego
ries and 100 jobs in the semi
skilled categories (300 jobs In 
all) win be kept reserved for the 
land oustees of tha Sonepur 
Bazari PipjecL

(ii) S u i t ^  vocatkNwl training fa
cilities would t>e provkied to the 
land toeers to upgrade their skills 
to enable them to seek emptoy- 
ment in other categories of jobs 
in the p r c ^ ,  on a preferential 
bdsis.

(iii) Altemalive house site wkh suit
able Infrastructure wW tie pio- 
vktodtoaNavjctaafamiiias. Each 
evictee famly wouM be paM




